
File No. 10/03/2019-NCLT
mam-4‘1 wW/ NATIOVAL COMPAVY LAW TRIBUNAL

m a? men.
e1 fl m W, WV):

5‘“ Floor. Blue
(GO Complex, Indhi Road,
a? W/New Delhi l luoos
fia‘rw Dnled. 3 ~‘Mny, 2019

ORDER
There shall be sneeinl Bench an Bengnlum from 6.52019 |o 10521119 ‘0 nnend 1he

matters lisl:d before Shn Rajesvmm Rim Vlltanalla. Member (Judicial) and Dr Ashuk Kumux
Misllm. Member (Technical). The Speeinl Bench shrill wmpfisc 0f

Sgec 1 Bench .1 N Bengali-m
Shu Raj 'wala Rao Lamina, Member (Judicial)

The Cunstlluhun or Bench is a: per motion 4 I 9 (3) of lhc Companies Act, 2013.
This is in modifinanon of Order of exen number daled 1742018 from 6.52019 in

“132019 only.

(Shiv
mini/n)

Re rar, NCLT
Telephunc: “363451

l‘his issues vmh rhe approval efllon'ble Presidem, \ICLT.

Copy la:-

1 11 s in Hon'hle Prosidcm.NaficnaJ Company 1, 'Trlbunal. new Delhi.
2. Hon'ble Members. Valional Compan} L11“ Tribunal.
3. Secretux),\la|ional Company Law ribunaLNcw Delhi
4. Office]: of National Con-1pm) Lav. 'l'ribunal. Principal Bench, \Ieii Delhi/Kolkam Mumbal/

Chennai’Ahmedabad Allahahad. Bengalum’Chmldigam Guwahall’HydemhadUaipur/Cunack.
5. vs 10 Joint Sec-em, (Sh G)aneshwar Kumar Singi) Minislry el'Cnrpnrnle Affairs. [\ew

Delhi
6. NCLT “2b site/Nance Board.
7. lire lnsiinne ofChanel-ed Accmmlants cf lndin. 1T0. New Delhi.
3. lhe institute ofCompany Secreiancs of India, lCSl, House 22. Insumuonal Area. Lodhi

Road, New Delhi 110003.
a. The Insfilule nansl Accounlams oflndia. CMA Bhuwan 3 lmututloml Area, Lodlli Road.

New Delhlrl “7003
10. Corporal» Law Adviser, 15k Balsam Encla» e. Pnlnm Road. New Delhirl 10057
ll. 'Iaxman Allied Senicc‘s l.ul,, 59' Nevi Rohlak Road, Delhi.
lz. lhc All India RepenerPu. ml, 311), 13' Block. Delhi High Conn, New nelhi.
13. Bar Council, New Delhi/Mumhm


